
-- 
%J 	

J, 
-THE CENTRAl ADMINISTRATIVE 

3 
c. 

TRIBUNAL 
CUTTACK BENCH, CUTTACK 

O.A./A/R.A.No............., ..................................1 99 

L L- yC ............................... Applicant ( s  ) 
Versus\ 

( 	Respondent ( s) 

Sr. No 	Date 0 r d e r S 

\ 

RGTER 

Regiscray 

Office note as to 
action (jf any 
taken on order 

iL S 

)LA ( L  

 

Nobody is present when called* 
journed to 9.9.1996. 

ME M& MIN ]TRAT IVE) 

At the request of the petitioz r  S 

counsel, adjourd to29.8.%. 

1 	.80 

2.23.9, 96 

3 '9*8.96  The applicant working as 

Driver Gr,II has been transferred and 	-. 
posted in the capacity from Bandamunda 	 - 
Hospital to Dangaposi Station which is 

more than 50 kms • from Ba narrniria • 	 ' 
states that he is unnrried, but he has 
an old mat her dependant on him. 1ig  
moeh.r i 	 - r-- -gil  A H 	 - 

.L. 	 I.AI til 
representation to Divisional Railway H 	 C) 

nager, SERai1way, Chakradharpur, 	H 
who is impleaded as Respondent No. 3 	--1 

-) in this application. Following the 

law laid down by the Supreme Cjrt in 

-------.- --- U 



'. 
the c1 Se of Guj arat E lect r ic it y Board ç\\ • 	< 
vs.Atrram Sungowel Poshwani (1989(10) CVv  
ATC 396 	1989(2) 5CC  602, this C'igina1 

Application can  be disposed of by givin 

a simple direction to Respondent 3. 
, AN- 

The Respondent 3,  Divisional Railway 
riager, S £ .Railway, Chakradharpux 

it c  whom t he re pre ge ntat ion dated 
. 

22.7.1996 has been addssed by the 

applicant, shall dispose of the said 
cJ 

representation within a period of threeL 

weeks from t he date of receipt of a 
ii-ô cOpy of this orderp and till such tine t 

Annexure-1, the impugrd order of 

transfer dated 6.7.1996 is stayed, e f;11 

Learrd counsel for the applicant 

Shrjfl.S.Mjshra, states categorically 
that the applicant has  not been 

c 	
c 

re lieved consequent on his order, of 

transfer till to-day. çi 
The Original Application is 

disposed of accordingly. 

Hand over a  copy of the order t o 

the pet it ior r' s c ounse 1. - 
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